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This petition was filed by North Eastern Electric Power Corporation Ltd for
approval of operational norms in respect of small gas based thermal stations

belonging to it.

2. The Commission in its order dated 25.9.2002 in Petition No. 56/2002 (suo
motu) has already approved operational norms for small gas based thermal

stations with capacity up to 50 MW, which include the gas-based thermal stations



belonging to the petitioner. The operational norms decided by the Commission are

being notified separately.

3. In view of this, the present petition does not survive. The representative of
the petitioner did not press the petition. The petition has, thus, become infructuous

and is disposed of accordingly.
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